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Mega food parks in Maharashtra

1219. SHRI SAMBHAIJI CHHATRAPATIL: Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased to state:

(a) how much more time is likely to be taken to make the three Mega Food
Parks at Wardha, Aurangabad and Satara operational,

(b) the action plan Government has drawn for setting up more food parks
in Maharashira in view of success stories of co-operative movement in the State;
and

(c) the reasons Government has not contemplated setting up Mega Food Parks
in western Maharashtra, including Kolhapur in farmers interest?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SADHVI NIRANJAN IJYOTI): (a) Ministry has approved three
Mega Food Park projects in Maharashtra to M/s Wardha Mega Food Park Pwt. Ltd
in Wardha District, M/s Paithan Mega Food Park Pvt Ltd. in Aurangabad District
and M/s Satara Mega Food Park Pvt, Ltd. in Satara Disfrict. As per the Scheme
Guidelines, the time schedule for completion of a preject is 30 months from the date
of issue of final approval unless extended by Inter-Ministerial Approval Committee.
The two Mega Food Park projects at Satara and Aurangabad are at advanced stage
of implementation. The Mega Food Park at Wardha has been given final approval on
13.01.2016 and is at initial stage of implementation.The progress of implementation
of these projects is reviewed by the Government from time to time to expedite their
completion at the earliest.

(b) and (c) Ministry has been implementing Mega Food Park Scheme (MFPS)
to create modern infrastructure for the food processing, The Scheme of Mega Food
Parks is project oriented and not state or region specific. Under the Mega Food Park
Scheme, applications for setting up Mega Food Park Projects, are invited through
the Expression of Interest (EOID) which is uploaded on the website of the Ministry
and widely published in the newspapers. Selection of the suitable proposals is made
through a transparent and elaborate procedure involving evaluation by Program
Management Agency, Technical Committee andInter-Ministerial Approval Committee.
Approval is accorded to the Mega Food Park projects on merit based on marks
obtained against evaluation parameters notified in scheme guidelines, State Govemment
/State Government entities/Co-operatives, Private Sector Companies/Firms, individnals
are eligible to apply against the Eol. Government has sanctioned 42 Mega Food Park
projects in the country. Presently there is no vacant slot to sanction a new Mega
Food Park.



